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Sh. Ramachandra Khuntla 

Sh. Rangnath Mishra 

Miss. Farlda Topno 

The pre •• nt non-8lttlng Member of RaIYa Sabha 

11 . Rayagada 

12. Khurda 

13. Cuttack 

Smt. ILLA Panda 

Sh. Somappa R. Bommal 

Sh. Narendra Pradhan 
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lind ----------------------------------
R Mean funds released. 

RES Means Resigned. 

T.V. Serial. on Tamil Sainte 

589. SHRI K. KRISHNAMOORTHY: Will the PRIME 
MINISTER be pleased 10 stale: 

(a) the present policy of Governmentforpropogatlng the 
life and philosophy of ancient Tamil Saints; 

(b) whether proposals from 8everal T.V. Serial pro-
ducers for giving slots for such television serials are pending In 
Chennal Doordarshan till now; and 

(c) If so, the sleps taken to expedite such proposals? 

THE MINISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING (SHRI MUKHTAR 
NACVI): (a) Prasar Bharall have Intimated that programme8 are 
telecalt by Doordarshan to propagate the philosophylleachlngs 
of ancient Tamil Saints on their annlveraarles. 

(b) and (c) Under the New Sponsorahlp Scheme (NSS), Ihe 
following serials on the ancient Tamil salntl have been approved 
by Doordarshan Kendra, Chennal: 

1. Thamlzh Thattha 

2. Thlruvalluvar 

3. Vallalar 

4. Arputha RamanuJar 

5. Thlruvarutchlthar Thlrumoolar 

6. Arunaglrlnathar 

7. Vallalar Kanda Orumalpadu 

8. Thlrumurubatrupadal. 

Out of the above serials 'Thamlzh Thattha' and 'Thlru-
valluvar' have already baan talecast from Juna '98 to August '96 
and Decambar '97 to April '98 rupacllVely. 

Tha ramalnlng approvad sarlals are In tha second lI.t and 
will ba alotted as and whan thalr turn comes. 

Here •• mant to Ind"n Women 

590. SHRIA.C.JOS:WllthaPRIMEMINISTERbaplaued 
to stata: 

(a) whathar there has been numerous reports regarding 
m-treatmant, haraHmant and sexual abuse 01 Indian woman, 
particularly Karalltes, who ara amployad In Ihe Gulfcountrlas a. 
maid sarvants; and 

(b) If so, tha remedlalstaps taken by the Governmant In 
this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRI-
CULTURE (SHRI SOMPAL): (a) Yes, Sir. 

(b) Immediately on recalpt of the complaints, tha Indian 
diplomatic Mission In the concerned country takes up tha matter 
with the aponsors/employers/lndlan guarantor, If any, and with 
their cooparation the employee Is repatriated to India at the coat 
oltha employer. In casas whera the amployer was noUracaable 
orwas not cooperatIVe, the maid s.rvant. hava baen repatriated 
to India at Government cost. 

With a view to Itreamllne the amployment of maid servants 
from India In the Gulf countries, following aafeguard. have been 
Introduced: 

(a) No female worker who Is la .. than 40 yaara of age Is 
allowed to mlgrata for work unles. her employment 
documents are attested by the Indian diplomatic 
MlsslonIPoat In the Gulf countries. 

(b) No lemale below 40 yeara 01 age having a paaaport 
with the cla.alflcatlon of "Emlgretlon Check Required 
(ECR)" Is granted emigration suspension eVen lor 
purpoles other than employmant In Gulf countrle. 
unlaas ahe produces a lponsorahlp certificate duly 
att,.~ted by the concemed Indian MlaslonIPoal. 

(c) Certain Indian diplomatic MlsslOnsIPolts In the Gulf 
countrl .. have also dev.ed addltlonallocal.afeguard 
mealur ... 
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